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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 11.09.2025 (THURSDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) No. 

115/2025 

For Direction 
IA No. 1279/2025 

Veera Bhoga Vasanta 

Rayalu Sabbavarapu  

Whole-Time Director, 
Sunray Resorts Pvt Ltd 

& Anr.  

Vs 

Sunray Resorts Pvt Ltd 

& 6 Ors. 

 

Mr. Anirudh Krishnan Mr. Naresh Kumar 

Sangam 

For Caveator 

2.  Comp App (AT) (CH) 

(Ins) No. 446/2025 

For Condone Delay 

IA No. 1280/2025 

 

RCC E-Construct Pvt 

Ltd.  

Vs 

J Ramkumar & 6 Ors. 

Mr. Praveen R  

3.  Comp App (AT) (CH) 

(Ins) No. 385/2025  

For Stay  

IA No. 1128/2025 

Laji Joseph  

Vs  

The South Indian Bank  

WITH 

Mr. Arun C Mohan Mr. ML Ganesh 

 

 

4.  Comp App (AT) (CH) 

(Ins) No. 386/2025  

For Stay  

IA No. 1130/2025 

 

Joys Laji  

Vs  

The South Indian Bank 

Mr. Arun C Mohan Mr. ML Ganesh 

 

 

5.  Comp App (AT) (CH) No. 

104/2025  

For Stay  
IA No. 1174/2025  

 

LR Subba Reddy & 3 

Ors  

Vs  
Narasimha Vara Prasad 

Anala & 18 Ors 

Mr.Ramasubramaniam 

Raja 

 

 

Defective Case 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
6.  Comp App (AT) (CH) 

(Ins) No. 444/2025 

For Stay 

IA No. 1274 & 

1275/2025 

 

(With defects) 

 

VK Rajeev  

Suspended Director, 

Kumarakom Aqua 

Serene Pvt Ltd  

Vs  

Kerala State Industrial 

Development 

Corporation Ltd & Anr. 

 

Mr. TK Bhaskar  

 

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

7.  IA No. 274/2025  

(For Additional Docs.) 

in  

TA (AT) No. 48/2021 
(Comp App (AT) No. 

192/2019)  

For Stay  

IA No. 986/2022 

 

Ennes Capitals Pvt Ltd 

& 15 Ors  

Vs  

Hyderabad Securities & 
Enterprises Ltd & 17 

Ors 

Mr. Avinash Krishnan 

Ravi 

Mr. Rohan Aloor- R1 

Mr. TK Bhaskar R2- 

R13  

Mr. Y Suryanarayana 
R14-R17 

8.  Comp App (AT) (CH) 

(Ins) No. 202/2024  

For Stay  

IA No. 551/2024 

L Madhusudhan Rao 

Vs  

State Bank of India 

Stressed Assets 

Management Branch  

WITH 

Mr.Sriram 

Venkatavaradan  

Mr. Pranava Charan 

9.  Comp App (AT) (CH) 

(Ins) No. 203/2024  

For Stay  

IA No. 553/2024 

L Ramalakshmamma 

Vs  

State Bank of India 

Stressed Assets 

Management Branch 

 

Mr.Sriram 

Venkatavaradan  

Mr. Pranava Charan 

10.  Comp App (AT) (CH) 

(Ins) No. 314/2025 

For Stay 

IA No. 939/2025 
For Condone Delay 

IA No. 940/2025 

Akhil Ahmed  

Vs 

Kamalesh Kumar 

Singhania, Liquidator 
of Khaitan Electricals 

Ltd & 4 Ors. 

 

Ms. R Moneshaa  

 
For Admission (After Notice) 

 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
11.  Comp App (AT) (CH) 

(Ins) No. 285/2025  

For Stay  

IA No. 797/2025  

For Exemption  

IA No. 798/2025 

National Stock 

Exchange of India Ltd 

Vs  

Consortium of 

Karishma Jain, Jupiter 

City Developers (I) Ltd 

& Adwaita Navigations 

Pvt Ltd SRA of XL 

Energy Ltd & 4 Ors. 

 

Mr. Ishaan Agrawal Mr. Kunal Kanungo R1 

Mr. Amir Bavani- R5 

 

 

12.  TA (AT) No. 211/2021 

(Comp App (AT) (Ins) 

No. 1424/2019  
For Exemption  

IA No. 4069/2019) 

 

Western Coalfields Ltd.  

Vs  

Sai Wardha Power 
Generation Ltd & 5 Ors 

 

Mr. Keerthikiran Murali Mr. Ramaswamy 

Meyyappan R1 R5 R6 

13.  Comp App (AT) (CH) 

(Ins) No. 273/2022  

For Stay  

IA No. 586/2022 

 

Vishnuvallabh Infra Pvt 

Ltd  

Vs 

IVRCL Limited & Anr. 

  

Ms. AVS Laxmi Mr. K Ravindranath  

14.  Comp App (AT) (CH) 

(Ins) No. 89/2023  

For Exemption  

IA No. 318/2023 

Madala Srinivasu & 

Anr.  

Vs  

Veera Venkata 

Satyanarayana Rao 

Vadlamani & 2 Ors.  

WITH 

Mr. T Ravichandran Mr. Yogesh Jagia- R1 
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15.  Comp App (AT) (CH) 

(Ins) No. 90/2023  

For Exemption  

IA No. 320/2023 

Madala Srinivasu & 

Anr.  

Vs  

Ind-Barath Thermal 

Power Ltd & 17 Ors 

 

Mr. T Ravichandran Mr. Vijay Narayan R2 

Mr. DVAS Ravi Prasad 

R5 R9 R10 R15  

Mr. Yogesh Jagia- R4 

R12 R13 R16 

16.  Comp App (AT) (CH) No. 

85/2024  

For Direction  

IA No. 1267/2024  
For Stay  

IA No. 1268/2024 

 

Gramox Paper & 

Boards Pvt Ltd  

Vs  

CSON Paper Mills Pvt 
Ltd 

Mr. CK Karunakaran Mr. Isaac Thomas 

17.  Comp App (AT) (CH) 

(Ins) No. 364/2024  

For Stay 

IA No. 1002/2024  

To dispense with  

IA No. 1003/2024  

To Vacate Stay  

IA No. 160/2025  

For Direction  

IA No. 161/2025 

 

Srisailan 

Krishnamurthy 

Suspended Director of 

Biomylz Pvt Ltd  

Vs  

Rahul Narayana Reddy 

& Anr 

Ms. R Moneshaa  

Ms. A Rithikha 

Mr. S Vivekananda- R1 

18.  Comp App (AT) (CH) 

(Ins) No. 447/2024  

For Stay  

IA No. 1224 & 
1226/2024  

To dispense with  

IA No. 1225/2024  

To Vacate Stay  

IA No. 482/2025 

 

S Arun,  

Suspended Director of 

Sargam Metals Pvt Ltd  

Vs  
Neeraj Agarwal, 

Proprietor of Ambal 

Agencies & Anr 

Mr. Anirudh A Sriram Ms. Sakshi Jain- R1 

Mr. Varun Srinivasan 

R2 

19.  Comp App (AT) (CH) No. 

27/2025  

For Stay  

IA No. 438 & 502/2025  

 

Deccan Advanced 

Sciences Pvt Ltd  

Vs  

Escientia Advanced 

Sciences Pvt. Ltd & 10 

Ors.  

 

WITH 

Mr. VV Sivakumar Mr. Edward James R2- 

R4  

Mr. Pranav 

Gopalakrishnan R5  

Mr. Ramasubramaniam 

Raja- R6 R7 R8  

Mr. VV Sivakumar  

R9- R11 

 

20.  Comp App (AT) (CH) No. 

69/2025  

For Stay  

IA No. 705/2025  
 

Dandu Chakradhar & 2 

Ors  

Vs  

Escientia Advanced 
Sciences Pvt Ltd & 8 

Ors. 

 

Mr.Rama 

Subramaniam Raja 

Mr. Edward James  

R2-R4 

 

21.  Comp App (AT) (CH) No. 

97/2025 

For Stay 

IA No. 1055/2025 

For Exemption 

IA No. 1056 & 

1057/2025 

 

D M Shobha  

Director of  

Chord Road Hospital 

Pvt Ltd & Anr.  

Vs 

Prakash Deo 

Director of Chord Road 

Hospital Pvt Ltd & Anr. 

WITH 

Mr. AS Vishwajith Ms. Anjana CH- R1 

22.  Comp App (AT) (CH) No. 

98/2025 

For Exemption 

IA No. 1058 & 

1060/2025 

For Stay 
IA No. 1059/2025 

 

D M Shobha  

Director of  

Chord Road Hospital 

Pvt Ltd & Anr.  

Vs 

Prakash Deo 
Director of Chord Road 

Hospital Pvt Ltd & Anr. 

 

Mr. AS Vishwajith Ms. Anjana CH- R1 



 

4 
 

23.  Comp App (AT) (CH) No. 

100/2025  

For Stay  

IA No. 1062/2025  

For Direction  

IA No. 1061 & 

1063/2025 
 

Manimegalai 

Unnikrishnan  

Vs  

JSM Aggregates and 

Sands Pvt Ltd & Anr  

 

WITH 

Ms. V Srimathi  

24.  Comp App (AT) (CH) No. 

101/2025 

Manimegalai 

Unnikrishnan  
Vs  

JSM Aggregates and 

Sands Pvt Ltd & 3 Ors 

 

Ms. V Srimathi  

25.  Comp App (AT) (CH) 

(Ins) No. 187/2025 

 

Sakku Bai Devarajulu 

Vs 

V. Mahesh, Liquidator 

of Nagarjuna Oil 

Corporation Ltd. 

 

Mr. J Manivannan  

26.  Comp App (AT) (CH) 

(Ins) No. 204/2025  

For Exemption  

IA No. 575/2025 

K. Srinivas Reddy 

Suspended Managing 

Director of Veera 

Vahana Pvt. Ltd.  

Vs  

Veera Vahana Pvt Ltd 

Rep by its IRP 

Madhugiri 
Venkatarayappa 

Sudarshan & Anr. 

 

Mr. Subhash 

Choudhary  

 

27.  Comp App (AT) (CH) 

(Ins) No. 281/2025  

For Stay  

IA No. 787/2025  

For Exemption  

IA No. 788/2025 

Balaji Loganathan 

Former Managing 

Director/Promoter of G 

V Annai Hospital  

Vs  

The Karur Vysya Bank 

Ltd & Anr 

 

Mr. J Vijay Mohan 

Gandhi 

Mr.S Sathiyanarayanan 

R1  

Mr. NP Vijayakumar R2 

28.  Comp App (AT) (CH) 

(Ins) No. 315/2025 

For Direction 

IA No. 941/2025 

 

Akhil Ahmed & Anr. 

Vs 

Kamalesh Kumar 

Singhania, Liquidator 

of Khaitan Electricals 

Ltd & Anr. 

 

Ms. R Moneshaa  

29.  Comp App (AT) (CH) 

(Ins) No. 344/2025 

 

Immaneni Eswara Rao,  

Erstwhile RP, Vantage 

Machine Tools Pvt Ltd 
Vs 

Canara Bank & Anr. 

 

Mr. D Ganesh Raj  

30.  Comp App (AT) (CH) 

(Ins) No. 345/2025 

 

 

Govt of Tamil  

Nadu, Commercial 

Taxes and Registration 

Department, Rep by 

State Tax Officer 

Nagercoil Rural Circle 

Vs 

S. Rajendran 

Liquidator of Shree 

Ganesh EPC Pvt Ltd 

Mr. B Vijay Ms. MS Elamathi  
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For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

31.  TA (AT) No. 76/2021 

(Comp App (AT) No. 

122/2018) 

S.K. Bigstar Foods Ltd. 

& 8 Ors  

Vs  

TM Food Processing 
Ltd & 25 Ors.  

WITH 

 

Mr. I Abrar Mohammed 

Abdullah 

Mr. Sandeep Kumar 

Ambalavanan- R1- R9 

32.  TA (AT) No. 77/2021 

(Comp App (AT) No. 

163/2018) 

K. Trinadha Reddy & 

12 Ors.  

Vs  

TM Food Processing 

Ltd. & 21 Ors.  

WITH 

 

Mr. R Antony Roche 

Kama 

Mr. Sandeep Kumar 

Ambalavanan- R1- R9 

33.  TA (AT) No. 78/2021 

(Comp App (AT) No. 

210/2018) 

Rayudu Nagabhushan 

& 17 Ors.  

Vs  

SK Bigstar Foods 

Limited & 22 Ors.  

WITH 

 

Mr. John Mathew Mr. I. Abrar Mohammed 

Abdullah R1  

Mr. Sandeep Kumar 

Ambalavanan 

R2 R3- R5-R10 

34. \ TA (AT) No. 80/2021 

(Comp App (AT) No. 

211/2018) 

Kaja Gajendra Rao & 

18 Ors  

Vs  

SK Bigstar Food Ltd. & 
22 Ors 

 

Mr. Deepak Kumar Mr. I. Abrar Mohammed 

Abdullah R1  

Mr. Sandeep Kumar 

Ambalavanan 
R2 R3- R5-R10 

35.  TA (AT) No. 44/2022 

(Comp App (AT) No. 

324/2019) 

Synthite Industries Pvt 

Ltd 

Vs  

3A Capital Services 

Ltd. & 7 Ors 

 

Mr. CV Shailendran 

Mr. Jerin Asher Sojan 

Mr. Akash Singh- R1 

36.  TA (AT) No. 126/2021 

(Comp App (AT) No. 

05/2021) 

Chandrasekaran 

Ananthanarayanan  

Vs  

Registrar of 

Companies, Chennai 

 

Mr. RL Sinha Mr. Avinash Krishnan 

Ravi 

37.  Comp App (AT) (CH) 

(Ins) No. 196/2021  

For Stay  

IA No. 396 & 398/2021  

For Urgent Hearing  

IA No. 397/2021 

Srinivasa Rao 

Idupulapati  

Erstwhile Chief 

Promoter & Managing 

Director of ISR Infra 

Pvt Ltd.  

Vs  
ISR Infra Pvt Ltd  

Rep by RP & Liquidator 

Pradeep Kumar 

Sravanam & Anr 

 

Mr. P Elayaraj Kumar Ms. JVL Bharathi R1 

Ms. Ananda Gomathi R2 

38.  Comp App (AT) (CH) 

No. 55/2022  

For Stay  

IA No. 627/2022  

For Interim Injunction 

IA No. 628 & 629/2022  

For Direction  

IA No. 630/2022 

 

Najma Meeran & 3 Ors 

Vs  

GMP Properties Pvt. 

Ltd. & 5 Ors. 

Mr. Thriyambak J 

Kannan 

Mr. Arun C Mohan R1, 

R3, R4, R6  

Mr. B Dhanraj- R2  

M/s Gupta & Ravi-R5 
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39.  Comp App (AT) (CH) 

(Ins) No. 58/2022  

For Stay  

IA No. 116/2022  

For Exemption  

IA No.118/2022  

Leave to file  
IA No. 566/2022 

Ashique 

Ponnamparambath 

Suspended Director, 

Platino Classic Motors 

Pvt. Ltd.  

Vs  

BMW India Pvt Ltd & 
Anr. 

 

Mr. S Eshwar Mr. Diwakar 

Maheshwari- R1 

40.  Comp App (AT) (CH) 
(Ins) No. 235/2022 

For Stay 

IA No. 503 & 504/2022 

P Dot G Constructions 
Pvt Ltd 

Vs 

KR Giri Babu & Anr. 

 

Mr. P Rajkumar 
Jhabakh 

Dr. P. Jagadeesan- R1 
 

41.  Comp App (AT) (CH) 

(Ins) No. 257/2022  

For Stay 

IA No. 541/2022  

For Exemption  

IA No. 542/2022  

Leave to file  

IA No. 543/2022 

Earthin Projects Ltd. in 

Consortium with K 

Ramachandra Rao 

Transmission and 

Projects Pvt. Ltd.  

Vs  

Global Emerging 

Markets India Ltd & 

Anr.  

WITH 

Mr. Bommineni 

Vivekananda 

Mr. Rohan Kothari R1 

42.  Comp App (AT) (CH) 

(Ins) No. 259/2022  

For Exemption  

IA No. 549/2022  
For Stay  

IA No. 550/2022  

Leave to file  

IA No. 551/2022 

Earthin Projects Ltd. in 

Consortium with K 

Ramachandra Rao 

Transmission and 
Projects Pvt. Ltd.  

Vs  

Global Emerging 

Markets India Ltd & 

Anr 

 

Mr. Bommineni 

Vivekananda 

Mr. Rohan Kothari R1 

43.  Comp App (AT) (CH) 

(Ins) No. 367/2022  

For Stay  

IA No. 855/2022  

For Exemption  

IA No. 856/2022 

 

Indra Marshal Power 

Pvt Ltd  

Vs  

Akshaya Irrigation 

Products Pvt Ltd 

Mr. ML Lahoty Mr. M Velmurugan 

44.  Comp App (AT) (CH) 

(Ins) No. 420/2022  

For Stay  

IA No. 1030/2022 

 

GKC Projects Ltd  

Vs  

State Tax Officer, 

Pudukottai 

Mr. MV Swaroop Mr. B Vijay 

45.  Comp App (AT) (CH) 

(Ins) No. 59/2023 

Leave to file  
IA No. 216/2023  

To dispense with 

IA No. 217/2023  

For Stay  

IA No. 218/2023 

Urgent Hearing  

IA No. 219/2023 

 

SMS Foundation & 

Investment LLP Rep by 

its Designated Partner 
Manish Kumar B Shah 

Vs  

J John Ohilvi, RP of 

Harsha Exito 

Engineering Pvt. Ltd &  

2 Ors 

Mr. K Gaurav Kumar Mr. T Dhanasekaran 

46.  Comp App (AT) (CH) 

(Ins) No. 226/2023 

The Recovery Officer, 

Employees Provident 

Fund Organization  

Vs  

Sri Nagananthana 

Mills Ltd & Anr. 

 

Ms. R Meenakshi  
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47.  Comp App (AT) (CH) 

No. 10/2024  

For Exemption  

IA No.163/2024  

For Stay  

IA No.162/2024  

Contempt Case No. 
4/2024  

 

M Sai Sudhakar & 2 

Ors  

Vs  

Mantrawadi 

Nagachandrika & 9 

Ors 

Mr. Anshuman 

Sharma 

Mr. Asad Hussain  

R1- R5 

48.  Comp App (AT) (CH) 
(Ins) No. 38/2024  

For Stay  

IA No. 115/2024 

District Collector, 
Wardha  

Vs  

Vijay Kumar Garg, 

Liquidator of Lanco 

Vidarbha Thermal 

Power Ltd 

 

Mr. Durga Dutt Ms. Anbarasi Rajendran 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video 

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for 

hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic 

MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

                                                   By order of Hon’ble Member (Judicial) 

                                                    Chennai Bench 

Copy to:  

1. Notice Board 

2. Website: www.nclat.nic.in 
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